- 0OA 602/2013 OA 630/2013 wnth MA No 440/2013 o

. OA 638/2013 with MA 446/2013,.0A 642/2013 with .

o ‘MA No. 450/2013, OA No. 655/2013 WIth MA 442/2013 T
- OANo- 656/2013 WIth MA 443/2013 OA 657/2013 W|th"-' SR

‘ ’_"HON BLE MR. ANIL KUMAR ADMINISITRATIVE{MEMBER

QHON BLE SMT CHAMELI MAJUMDAR JUDICIAL MEMBER

1. ORIGINAL APPLICATION NO 602 2013
_.‘-1.~Papendra Kumar Sharma son of Shrl Roshan Lal
. .Sharma, aged about 41 years, reS|dent ‘of Rallway-g’
. Quarter- No. 616, L/B, 40 Qtr. “Ralway Colony, ™ -
. -Gangapur Clty, Sawa| Madhopur Rajasthan.. Presently L
- . working as Loco P|lot at Gangapur Clty, Kota DlVlSIOl‘l
"WCR. - S
"2."_Lokendra Smgh son of Shr| Ranveer Smgh aged*f-"-
- . about 43 years, resident of Rallway Quarter No. 617/ -
- L/A, 40 Qtr. Railway Colony, Gangapur City, Sawalj'--'
Madhopur, Rajasthan, Presently working" as. Loco Prlot_..}-. R
_ at Gangapur City, Kota Division, ‘WCR.: T
3. Laxmi Narayan Meena son of Shri Kashi Ram Meena, . .
aged about 42 years, resident of Bungalow No. 109/L, . .
Bungalow ‘Colony, Gangapur .City, Sawalmadhopur e

' 'Rajasthan. Presently working as Loco Pl|0t at

" " Gangapur City, Kota Division, WCR. : S
4. Ramesh Babu K..son of Shri.Kali Charan, aged about:.jl;q; .
- 44 years, resident of Railway. Quartrs.:No. 443/L/B, " -

- Loco Colony, Near Na5|yan .Colony, Gangapur Clty, AN

Sawalmadhopur RaJasthan Presently workmg as ..
‘Loco Pilot at Gangapur City, Kota D|V|S|on “WCR: o
-5."Manoj- Verma son of Shri Hari Prasad- Verma aged . - .
- -about 41 years resrdent of Railway Quarter No. 660 © -
M/A - Near ' ICICI Bank, Gangapur . Clty, Sawai :
- Madhopur, Rajasthan. Presently working. as Loco P|lot
- at Gangapur City; Kota Division, WCR.- - - e o
- 6. Mool Chand M. son of Shri Meghraj Slngh aged about. .-
46 years, Rajasthan, Bungalow NO. 105/L ‘Railway - o
Bungalow " Colony, Gangapur City, Sawalmadhopur R
Rajasthan. * Presently - workmg as Loco Pllot - at”
Gangapur Clty, Kota :Division, WCR."- /.70 .
7. Gajadhar Prasad ‘D.- son. of Shri Dlrpal Slngh aged
- . .about 40 years, resrdent of Bungalow NO 128/L B
‘- Railway . Bungalow - - Colony, Gangapur - City, =~
Sawalmadhopur ‘Rajasthan. Presently worklng -as
Loco Pilot at Gangapur Clty, Kota DlVlSlon WCR




" OA 602/2013, OA 630/2013 with MA No. 44012013,

. 'OA 638/2013 with MA 446/2013,.0A 642/2013 with.
MA No. 450/2013, OA No. 655/2013 with MA 442/2013,

B ‘OA No. 656/2013 with MA 443/2013, OA 657/2013 with

.MA. 444/2013, OA 658/2013 with MA 445/2013 and
N OA 731/2013 with MA 449/2013

.;Slya Ram M. son of Shri Mahaveer aged about 44

years, resrdent of Railway Quarter No. 441 L/A, Loco
Colony, Gangapur City; Sawaimadhopur, Rajasthan.

‘Presently working as Loco Pilot at Gangapur Clty, Kota

Division, WCR.

Virendra Singh Rana son of Shri Singh Ram Rana,
‘aged about 45 years, resident of Bungalow No. 119,

Bungalow Colony, Gangapur City, Sawaimadhopur,

~ Rajasthan. Presently working as Loco Pilot' at

10

- Gangapur City, Kota Division, WCR.

Lav Kush Kumar son of Shri Bhai Lal, .aged about 43

“years, resident of Railway Quarter NO. 503, L/A, Loco

Colony, Gangapur City, -Sawaimadhopur, Rajasthan.
Presently working as Loco P||ot at Gangapur City,

- Kota Division, -WCR.

L1

Naresh Kumar Sharma son, of Shri Kedar Nath

- Sharma. aged about 44 years, resrdent of C/o Vishnu

- .Sawaimadhopur, Rajasthan. Presently working as .
. ..7= + Loco Pilot at Gangapur City, Kota Division, WCR.

‘Bhandari, Sanjay  Colony, - Gangapur - City,

‘Khushi- Ram Sharma son of Shri Permanand Sharma,
aged about 44 years, resident of Bungalow No.

L -110/L, Railway Bungalow Colony, Gangapur City,

~Sawaimadhopur, Rajasthan. Presently -working as
- .7 Loco Pilot at Gangapur City, Kota Division, WCR.
130

Bhagwan Singh H. son of. Shri. Hari aged about 51

- -years, resident of Ward No. 6, Mirjapur,: Gangapur

14

City,. _Sawalmadhopur Rajasthan. Presently working -

as Loco Pilot at Gangapur City, Kota Division, WCR.
‘Malkhana Smgh son_of Shri Hori Lal, aged about 40
years, .resident of ‘Shri Amar Singh, House No. 158

- (B), - Meena Pada NaS|yan Colony, Gangapur Clty,

Sawaimadhopur, -Rajasthan." .Presently. “‘working. as

| Loco Pilot at Gangapur City, Kota Division, WCR.

(By: dvocate Ms KaVIta Bhatl)

o
!

Versus

"‘:_.-J.Unron of Indla ‘throughﬂ'.the General Manager Western-'
Central’ Rallway, Jabalpur :

Thé: Secretary (Estt.),: Mlnlstry of Rallway, Rallway Board
:,Rall Bhawan New Delh| St »

. Ashok Kumar Sharma- 'son of- Shri Prabhu: Dayal
'Sharma, aged -about 41 .years; resident- of Rallway
. Quarter: No 607 - L/A 40 -Quarter Rallway Colony, :
- - Gangapur- C|ty, Sawalmadhopur ‘Rajasthan. Presently'
S .workmg as. Loco P|Iot at Gangapur Clty, Kota Drwsnon

.- Applicants



© '0A 602/2013, OA 630/2013 with MA No. 4402013, . S
" . 'OA '638/2013 with MA446/2013; OA 642/2013 with

MA No. 450/2013, OA No. 655/2013 with MA: 442/2013 L BRCARN

.. 0A No. 656/2013 with: MA,'

‘ x‘:stc APPLICATION No 440[2013
- _:1.f_AnandpaI Smgh Choudhary son “of Shr| Udal Smgh'_'“
““Chaudhary,~aged "about .43 ‘years, resident - of MIG-
~..585, Radhlka Vihar, Mathura (UP). Presently worklng:-}':
-.as. Loco Pilot at. Gangapur City, Kota Division; WCR. R
. Rama' Shankar M: son “of - Shri - Mummer: Ram, agedi_'{f_”",; =
_about43 years, resident.of- Rallway Quarter No.-5047+

013,/0A657/2013; with -

T (By AdvoCateMrPKSharma) I BT A

,f..j".;*"f_j_ORIGINAL APPLICATION No 630[2013 R

~WITH"

" LyB, Loco: Colony, Gangapur C|ty,_Sawa|madhopur

: RaJasthan ‘Presently " working - as’.. LocO" PIIOt at .

. Gangapur Clty, Kota Division, WCR. :- -« 7 Lo

. Tejmal Mali son of Shri Moolchand Mali, aged: about 44 S
years, resident of 8/L/O, Loco Colony, Gangapur-City, :-

Sawaimadhopur, - Rajasthan. - Presently - workmg as

Loco Pilot at Gangapur City, Kota Division,” WCR. -

. Phool Singh Meena son: of . Late Shr| Shyonarayan
‘Meena, aged- about 45 years, resudent of Bungalow ..

No.  117/L, - Near Senior ~ Railway: Institute,

- WCR.

.- Kishan Smgh Meena son of Shn Ghlsa Ram Meena HETHE
'aged about 45 years, resident of Bungalow 'No. 454/L,. " " .
, “Quarter - Railway Colony, - Gangapur City, . -
o Sawalmadhopur, ~Rajasthan. . Presently “working as . . -
- Loco Pilot at Gangapur City, Kota Dlwsuonj’ AR

. Ram Khiladi‘Meena 'son of Late Shri Ratar Lal ‘Meena, - .-
‘aged about 44 years, resident- of 54874/B;" Ra|lway —_—
“Loco | Colony, Gangapur Clty, Sawaimadhopur,

WCR

Gangapur City, Kota Division, WCR.

aged about 41 years, resident of Bungalok No "133/L,

-GangapurCnty, Sawalmadhopur, RaJasthan ‘Presently . oo
-working . as Loco P|Iot at Gangapur Cnty, Kota Duvnsnon :

~ Rajathan. Presently workmg as Loco Pllot at Gangapur Cli
City, Kota Division, WCR.:. -~ S

. Shesh Narayan Saini son of Shr| Glrdharl LaI aged T
~ about. 53 "years, resident of Quarter No:1e/u3,. - -

~~‘Railway Loco Colony, Gangapur City,. Sawalmadhopur -
" Rajasthan.. Presently . workmg as. Loco :_:{PIIOt at l

. 'Surya Pratap Yadav son -of Shr| Chand‘rabhan Yadav -

Rallway Bungalow Colony, Near Semor"' Instntute Fa




OA 602/2013, OA 630/2013 with MA No. 440/2013,

'OA 638/2013.with MA 446/2013, OA 642/2013 with o
b MA No. :450/2013, OA No. 655/2013 with MA 442/2013,. . .~
.- OA No. 656/2013 with MA 443/2013, OA 657/2013 with "~ .

- MA 444/2013, OA 658/2013 with MA 445/2013 and

' 'OA731/2013 with MA 449/2013 . o {

Gangapur City, Sawaimadhopur, Rajasthan. Presently
working as Loco P|Iot at Gangapur City, Kota D|V|S|on

=77 WCR. - ‘
2.9, Kamal Mlttal son of - Shri Hari Krlshan Mlttal aged
s about 51. years, resident’of Behind Bhagwati College,
Mahaveer Nagar, Nasiyan Colony, ‘Ward No. 14,

Gangapur City, Sawaimadhopur.  Rajasthan. Presently .

working as Loco P|Iot at Gangapur Clty, Kota Division,
- WCR

...Applicants
(By Advocate Ms. Kawta Bhatl)

Versus ;
".;'.‘f'ji_:.'f_?-‘Unlon of Indla through the General Manager,- Western
77 -Central Railway, Jabalpur. -
20 The Secretary (Estt.), M|n|stry of Rallway, Ra|lway Board
* .- Rail Bhawan, New Delhi..

7’3/ The Deputy- Director, Pay Comm|SS|on V, Ministry of -

© .+ " ZRailway, Government of India, Railway Board New Delhi.
. -4. The Senior Divisional Personnel Officer, Western. Central
*-"._Rallway, DRM Office, Kota. » -

. Respon_de_nts' '

- fg?V*;('_:E_s.y_jAdvocate:";-Mr:.- P..K;-. S_harma)~

3L ;ORIGiNAI_._ ‘uATmN No 638 2013
R WITH
‘ »-;_‘-';,-MIsc APPLICATION NoO. 446[201

_ 7_..-_-‘,1-_‘ Ravi - Shankar Upadhyay son of Shri VV|rendra

Upadhyay, aged about 41.years, resndent of Rallway

2 _working. as.Loco Prlot at Gangapur Clty, Kota D|V|S|on
"WCR:- v -

'Ghanshyam Gupta son of Shrl HaJarllaI Gupta aged
a_bout 45" -years; _resident -of - Narsmgh Colony, Near
Goods Godown Gangapur Clty, Sawalmadhopur
Presently worklng as N

"'bo,ut 43 years resndent of : Bungalow

Sawalmadhopur Ra]asthan Presently workmg as

""'""Quarter No.v 611, L/A, 40 Qtr. Rallway Colony, -
=-_Gangapur Clty, Sawa|madhopur, RaJasthan Presently‘ '

Loco Pnlot cat- o
v'*’_,'~Laxm|chand |

Bungalow Colony, Gangapur Clty,-:t



oA 602/2013, 0A 630/2013 with. MA No. 440/2013
~* OA 638/2013 with MA'446/2013, OA 642/2013 with . - ' - . . =
- MA No. 450/2013, OA No; 655/2013 with MA* 4d2n013,
- " OA N6.,'656/2013 with MA 443/2013,0A'657/2013 wnth_
.. “MA 444/2013, 0A 658/2013 with-MA 445/201

-+ 0A 73172013 with MA' 449/2013 o

%Bhudev Smgh son of - Shr H;oram Slngh aged"a'bout?_}_j .
_.,_;3-9 years resrdent of: Rall ay ‘Quarter :No.: 624/EL/A, =~
“Quarter - Rallway - Calony; . Gangapur City,
lf_'-";:"’Sawalmadhopur RaJasthan Presently: workrng as
.. Loco Pilotat Gangapur City,” Kota Division,:WCR.: o

: :,,—-";:".:L_6-._-.¢H|mmat Smgh son -of Late :Shri’ Daulat" Smgh aged

. “about:43:years;- -resident of Ward - No. 15, Near ~ -
... Shashtri -Park,. Nasiyan -Colony, Gangapur City, - .
. ',_.'_:Sawanmadhopur Rajasthan. = Presently werking: as- -
. . Loco Pilot at Gangapur City, Kota Division,;WCR... = .+
_+- 7..Sunil- Kumar:-Tehriya :son of -Late Shri- ROhlt Kumar’»-f_;”f:
.. “Tehriya, aged about - 45 years;. resident of C/o Khema!_“':.
.. "Shankar -Sharma, Near B Cabin, -Mathu--Kala, = -
..Gangapur City, Sawarmadhopur Rajasthan.- Presentlyf_;-:-, _
- __:v_._};_worklng as Loco P|Iot at. Gangapur Clty, Kota D|v15|on
"WCR o , _ _

. "'-"--':;QIAAD'P“CantS : -

(By Advocate: Ms. Kavita Bhati) -

o Versus .o 0T

1. Unlon of India through the General Manager'f"Western D
~.Central Railway, Jabalpur.- o
2 The Secretary (Estt.), Ministry of Rallway, Rallway Board -

Rail Bhawan, New Delhi. . R
3. The Deputy Director, Pay Commlssmn V Mlmstry of‘
- Railway, Government of India, Rallway Board New Delhi. - - -

4. The Senior Divisional Personnel Ofﬂcer Western Central o
Rallway, DRM Offlce, Kota. - : -

.iRespondents .

(By Adt/ocate:' Mr. PK Sha_rma)

4. - ':ORIGINAL APPLIC ON NO 642[201

WITH
MISC. A APPLICATION NO. 450[201

' 1.»'Shash| Pal. Smgh son of Late Shrr Saudan Slngh aged'
- - about 46 years, re5|dent of House No.-1 D; Street No.
‘5, Aadarsh Colony, 'Mala Road," - Kota “-Junction. "
- 3Presently workmg as Loco PllOt at Kota D|V|S|on WCR




' OA 602/2013 OA 630/2013 w:th MA No. 440/2013
"OA 638/2013 with MA 446/2013, OA 642/2013 with .
MA No. 450/2013, OA No. 655/2013 with MA 442/2013, - -
" OA No: 656/2013 with MA 443/2013, OA 657/2013 with
MA. 444/2013, OA 658/2013 with MA 445/2013 and
‘ OA 731/2013 WIth MA 449/2013°

2 Ghamand| Lal B. son of Shri Baijnath, aged about 49
1 © years, resident of House No. 1128, A, Street No 4,
~+ Chopra Farm,. Dadwada, Kota Junctlon Presently

.~ . working as Loco Pilot at Kota Division, WCR. |
.73, Manoj Jain son of Late Stri Munnalal Jain, aged :about
43 years, resident of. Rangpur, Road No. 3, Behind

Tare .School, Dadwada, Bhimganj Mandi, ; Kota-

~ .- Presently working as Loco Pilot at Kota Division, WCR.
~+ 4, Jai Bhagwan Garg son of Shri Ramesh Chand ;Garg,
. -aged about 40 years, resident of Flat No. 106, ‘B’

Block, - Mangal Bhawan, Kota Junction.. Presently‘

worklng as'Loco Pilot at Kota Division, WCR.
.- 5. Pushpendra Singh son of Shri-Yadram Singh, aged
.. about 41 years, resident of Flat No. J-3, First. .Floor,
. . Shatakshi Tower, Arya Samaj Road, Bhimganj Mandi,
“Kota Junction, Rajasthan. Presently working as ‘Loco

.- -+ Pilot at Kota Division, WCR.
"= 6. Shesh Ram Verma son of Late Shri Hachhu Ram aged
57+ about 44 years, resident of Vikas’ Colony," Street No.
-3, : Machis Factory, Dadwada, Kota -Junctlon
- - Rajasthan. Presently worklng as Loco Pl|0t at Kota
2.7 Division, WCR. :

© .. 7. Hradesh Kumar Chouhan son of Shri Nanhu Slngh
"= aged about 44 years, resident of Vikas Colony, Street
‘No. '3, Machis Factory, Dadwada, Kota . Junction,

~-Rajasthan.” Presently. worklng as, Loco Pllot at Kota' :

- Division, WCR.

8. .Madhusudan Kumar Tiwari. son of “Shri Hanpu;an B

... 'Singh, aged about 43 years reSIdent of House No. 09,
- Pashrwanath Nagar, Behind . Holi Family-. Hospltal

Vorkheda, “Kota “Junction, ' Rajasthan.. Presently

... working as: Loco Pilot at. Kota D|V|S|on WCR .
- 79, Dinesh" Chandra Biswas. son of Shri Bhaglrath Blswas

. aged about 43 _years, reS|dent of House No. 462,
-+ -Dadwada, RaJendra Hotel Street, - Kota Junction,
- 'Rajasthan.’ Presently workmg as.’Loco: PllOt at Kota
. Division, WCR S

g 10 Jagdish. Prasad R. .son - of Shn Ramklshan aged"

about 45 years, resident of .C-1, Atwal Nagar Link

Presently workmg as Loco Pilot at. Kota D|v15|on WCR

Colony, KhedI| Phatak Kota, Junctlon RaJasthan
: .resently worklng as Loco: Pllot_ Kota- D|V|S|on "WCR.
2. ¥ Rajesh Kumar Sharma son of:Sh'n PremraJ Sharma

aged about-46- years reSIdent of-34-A, Street No 4,
Aadarsh Colony, Mala- Road ‘Kota’ Junctlon RaJasthan
= Presently worklng as- Loco PllOt at Kota- Division, WCR
13.%2_Ram:Singh: Meena son ‘of Shri‘Ram. Kishan’ Meena
-:aged about 45 years; reS|dent of 46 Street No 9,

~“Road; ‘Police " Ling; Bajrang : Nagar, ‘Kota, . RaJasthan‘

-~ N. L Pratlhar -son ‘of Shri Chote: LaI Pratlhar aged. .4
f}'about 45 years;- re5|dent of House NO 67 Aadarsh '



" 0A 60272013, OA 630/2013 with MA No. 440/2013,

- OA 638/2013 with MA" 446/2013 (OA 642/2013 with -

.. OA No:.656/2013 with M
- "-MA 444/2013, OA 658/2013 With MA 445/2013 and -

MA No. 450/2013 'OA-No. 655/2013 Wlth MA® 442/2013,
43/2013 OA 657/2013 wnth

OA 731/2013 with MA 449/2013 -

; Kota Ju-n‘ctlon
' P|Iot’at Kota]ﬁ1-’5‘;'...;.“:

APP"CantS i

- 2. The Secretary (Estt ), Mlmstry of Rallway, Rallway Board ’

- +..-Rail' Bhawan, New Delhi. - o
- 3. The. Deputy Director, Pay CommISSIon V Mlnlstry oft D
o ”Rallway, Government: of India, Rallway Board ‘New Delhi.. : "
. 4. The Senior Divisional Personnel Ofﬁcer Western Centralf---i"f a

Raulway, DRM Ofﬂce, Kota ' : :

;ge_spdnaents P

(By Advocatej Mr_. AP*.K."S'havrma)*"_f'_ |

'5.  ORIGINAL APPLICATION NO. 655[2013
| C T WITH R
MISC APPLICATION NO 442[2013

'1.-‘Mahesh Kumar son’ of ‘Shri Gehn Mal, aged about 44--~?’f', -
~years, resident -of -Street No. 4 %2 Chopra Farm,'»‘-j;;_'_;:‘ o
-Dadwada, Kota Junctlon Presently worklng as Loco R
~ Pilot at Kota Division, WCR. = :
2. Sanjay Agrawal 'son of " Shrn Santosh Kumar aged
- about 46 years; resident of Plot No. 52; Street NO..
11, Poonam- Colony, Chopra - Farm, Dadwada, Kota.‘.j‘:.ﬁ;'f.,'

:',Junctlon Presently working as Loco PIIOt at Kota '
- Division, WCR. T
- 3."Mukesh- Kumar son . of - Late Shrn Kehre: Slgh aged-*‘»
- about ‘50 years, resident of C/o Shri Jagan Lal @
Sharma, V/P  Mahukalan, - Gangapur - City, =
: .Sawalmadhopur, ‘Rajasthan.- Presently : workmg ‘as o
- ‘,Loco Pilot at Gangapur Clty, Kota D|V|son WCR '

o , ..... Appllcants_;*';_ L

(By Advocate:. Ms. 'Ka___v‘ita.Bhati)-_

" ‘Versus .-



' " 0A 602/2013 OA 630/2013 with MA No. 440/2013,

OA 638/2013 with MA 446/2013, OA 642/2013 with

" "MA No. 450/2013, OA No. 655/2013 with MA 442/2013,

. OA No. 656/2013 with MA 443/2013, OA 657/2013 with
" MA 444/2013, OA 658/2013 with MA 445/2013 and
"OA 731/2013 with MA 449/2013

1 Union-of India through the. General Manager, Western
" ‘Central Railway, Jabalpur.
. 2. The Secretary (Estt.), Ministry of Rallway, Rallway Board,
- Rail Bhawan, New Delhi. = _
3 The Deputy Director, Pay -Commission-V, Ministry of
. - Railway, Government of India, Railway Board New Delhi.
Ty 4 The Senior Divisional Personnel Officer, Western Central
Rallway, DRM Office, Kota.

.. Respondents

._(Bly.A‘dvocate: Mr. P.K. Sharma)

6. ' ORIGINAL APPLICATION NO. 656/2013

WITH

-MISC. APPLICATION NO. 443/2013

| _Mahukhurd Post Mahukalan, Tehsil' Gangapur City,

Y
..~ aged about 42 vyears, resident of House NO. 990,

Snehashish Ghosh son of Late Shri Kedarnath Ghosh,

Street No. 1, Aadarsh Colony, Chopra Farm,

- Dadwada; *Kota Junction. Presently working as Loco

Pilot (Passenger) at Kota Division, WCR.

. Pradeep Kumar H. son of Shri Hari Singh, aged about

41 years, resident of House No. 132, Janakpuri, Mala

- Road, Kota Junction. Presently working as Loco Pilot
- at Kota Division, WCR,
. Pawan. Kumar Mittal son of Shrl Shyam Manohar

Mittal, aged about 42 years, resident of House No. 45,
Street No. 2, In front of Pragati School, Bajrang

' Nagar, Kota, Rajasthan.’ “Presently working as Loco -

Pilot at Kota Division, WCR.

. 'Narendra Kumar -Sharma son of S'hrl BrIJmohan Lal

Sharma, aged about 46 years, resident of Village

Sawaimadhopur, ‘Rajasthan. Presently working as

- Loco Pilot at Gangapur City, Kota Divisjon; WCR.
. Mukesh ' Kumar Sharma. son of Shri Jagdlsh Prasad
~ Sharma aged. about 45 years, resident of House No.
. 289, Jawahar Nagar, Mahukalan - Gangapur.  City,
: Sawalmadhopur Rajasthan. Presently working as Loco

Pilot at Gangapur City, Kota Division, WCR.

: ‘Girwar Singh s0n of Shri. Jagdish: Prasad, ‘aged. about
. 50 years, resident of Ward No. 1, Ra]put Colony, Near

i~ 'Dena Bank, Gangapur - City, - - Sawaimadhopur,

R‘aJasthan Presently " "working ' -as-~ Loco  Pilot

: “'(Passenger) at Gangapur City, Kota DIVISIOn WCR. -
"7 Suneet ‘Kumar:son,-of::Shri- Nath| Lal; -aged about 43

years,. reS|dent of Rallway Quarter: ‘No: 8 L/C, Loco

"_'.;,’_Colony, ‘Gangapur . Clty, Sawa|madhopur Rajasthan.
'_‘fPresentIy working - as. “LocoPilot (Passenger) at
Gangapur Clty, Kota DlVlSIOﬂ WCR



OA 602/2013 OA 630/2013 thh MA No. 440/2013
 OA 6382013 with MA 446/2013, OA. 642/2013 with -~
.. MA No. 450/2013, OA No. 655/2013 with: MA 442/2013 Sl h
"~ .. OA No. 656/2013 with MA' 443/2013 OA '657/2013 wnth - i
" 'MA 444/2013 OA 658/2013 thh MA 445/2013 and
0A 731/2013 w1th MA 449/2013 o

.'re5|de_t"’of RaIIWay Quarter-"""' LRI

nlor Instltute Loco Colony, Gangapur»-

.::2.?..‘[_.;..-».’Sharm"a, agéd ébOUt 42 yéars resndent of House No.

S ;188 Ganpatl Nagar Songarlya Road, Kota Presently. L

orkmg as. Loco Pllot at Gangapur Clty, Kota DIVISIOn S
WCR. - AREE M

T

e | e -"f-ib.."'__;Appli“oarit‘_s:‘;f-'-ﬁ.' R
(By Advocate Ms Kawta Bhatl)
- S Versus B

-1, Umon of Indla through the General Manager Western,fn-._' E
" Central-Railway, Jabalpur.
T2 -AThe Secretary (Estt.), Ministry -of. Rallway, Rallway Board s DR
. Rail' Bhawan, New Delhi.. - .
3. The Deputy D|rector Pay Commnssnon V Mlnlstry of e o
o Railway, Government of India, Railway Board “‘New Delhi. AR
‘4. The Senior Divisional Personnel “Officer, Western Centraljf‘{
' _i’Rallway, DRM Ofﬂce Kota.- : L

(By,Advocate:{Mr.:P.K. Sharma) -

7. _ORIGINAL APPLICATION NO 657[2013
o S0 0 CWITH 7 SRR
| stc APPLICATION NO 444(2013

1.'Gulam Ahmed Ansar| son of_Late” Shri Abdul Sakar T
~ -aged about 43 ‘years, resndent of Flat No. 303, Surya::
- Residency, . Rangpur. Road No. 3, Kota -Junction,. - .
) ,.-_[RaJasthan Presently worklng as Loco PIIOt at’ Kota'-'..:ér-.:f;.:.:,f"
~ Division, WCR. : SR
2. Manoj Kumar Goram son of Shru Lokumal Goram aged SR
‘about 38 years, resident House No. D-<14, Gyan - -
~ Sarovar - Colony, Bundi - Road, Kota - Junctlon
Rajasthan. Presently workmg as Loco PIIOt at Kota =~ . -
_ Division, WCR. , ST
. 3. Navneet Agrawal son’ of Shr| Mohan Klshan Agrawal o
- aged about 38 years; reS|dent Kripa Sadan,. Street of .«
“Rajendra HoteI ‘Near Mataji’ Mandir Dadwada, Kota. "  -.
- Rajasthan.- Presently worklng as Loco Pllot at Kota
- Division, WCR : :




. OA 602/2013, OA 630/2013 with MA No. 440/2013, - . .~ ’
. OA 638/2013 with MA 446/2013, OA 642/2013 with - :
" MA Noi450/2013,,0A No, 655/2013 with MA 442/2013, e o
~ """ OA No. 656/2013 with MA 443/2013, OA 657/2013 with -~ " - 0 P
- MA 444/2013, OA 658/2013 with MA 445/2013'and : Co
OA 731/2013 with MA 449/2013 o '

4 Gangadhar Salm son - of Shri Bhataram Sa|n| aged
~...about 44 years, resident of Anand Vihar, Street No. 1,
' Dadawada Kota Junction Rajasthan. Presently worklng
. as Loco Pilot at Kota Division, WCR. .

5. Anil Singodiya son of Late Shri~Ghisu. Lal Singodiya,
- aged about 39 years, reS|dent House NO. 1332, Street

.. No.' 5, Chpra Farm,: Block: No. 12, Kota Junction.
- Presently working as Loco. Pilot at Kota Division, WCR
6. Ramdas D. son of Shri Dharmu, aged about 43 years,
" resident. House -NO. :328, Street No. -8, Saraswati
. .. -Colony, .Roteda: Road, Kota -Junction.- Presently

-~ working as Loco Pilot at Kota Division, WCR. o
....Applicants

" (By Advocate: Ms. lKavita-Bhati)
Versus
"""_Q,l_-'fEUnlon of - India through the General Manager Western
. - ---Central Railway, Jabalpur: '
.- 2:+The Secretary (Estt.), M|n|stry of Rallway, Rallway Board
- - Rail Bhawan, New Delhi." :

- 3. The 'Deputy D|rector Pay" Commlssmn Vv, Mlmstry of
- Railway, -Government of India, Railway Board New Delhi.

- '4'._:--The Senior Divisional Personnel Ofﬂcer, Western Central
- '_yRallway, DRM Ofﬂce, Kota.

o Resoondents

B _:'-»'JI(B‘\_"'.AdVocate: Mr'.‘P_-'K- .Shafma)“fﬂf A

’ffy8."-f._-‘,}:‘ORIGINAL APPLICATION NO 658[2013 SRS
S CWITH S .
sz‘:MISC APPLICATION No. 445[2013 S

: ;:..}Feteh Slngh son of Late Shn Munshr Ram aged about-. '
' 43 years, resident-of:House No. 50/B/B Near. Sardar
*Patel.- School “Jaihind:" Nagar I, “Wara: Road " Kota-

i .?Junctlon RaJasthan Presently worklng as Loco Pllot._

at Kota D|V|S|on WCR

1% Da i."son -of. “Shn Ka|Iash Chand -
S .Trlpathl .‘_aged about 42—.131years reSIdent of ;39-A,
‘_:_.,,,_’_':‘»Janakpurl,. Mala “Road, ota. - Junctron Presently
_.worklng as Loco Pllot' -at Kota’ D|V|S|on WCR

\
f
|
|
H




L1

OA 602/2013, OA 630/2013 WIth MA No. 440/2013
0A 638/2013 with MA. 446/2013, 0A 642/2013 With.

* - MA No. 45012013, OA No. 655/2013 with MA 442/2013, L

= OA No: 656/2013 with MA 443/2013 OA 657/2013 w1th

. -MA 444/2013, 0A 658/2013‘w'| »MA 445/2013 and -

- OA 731/2013 wnth MA 449/

“Chail - Bihari~ ‘Sharma---_._son of .\:.Shrl Satya Prakash PR R
'Sharma, aged about 44 years, resident of 25- ¢, Indira”
.~ “.Coleny, . Mala“Road, ‘Kota ' Junction, Presently workmg'.se-?.:-i .
..+ as Loco.Pilot at- Kota D|V|S|on, WCR. o e
o ~V'-6-_.-‘§4'Anurag Saran Shrlvastava ‘son’ of Shrn Anand Prakash"j-j*é.fHT'
. .- Shrivastava, ‘aged: about 44.years,. resident of Kusum .. -
. :Vila, Mala Road First: Floor, Kota’ Junction.” Presentlyf_j
-~ -working.as Loco Pnlot at’Kota Division; WCR Fels L |
7. Vasudev Singh son of ‘Shri Chgaridra Pal Singh, aged ..
+ about:43-years, resident of .C/6 Indra Kumar House - .
© " No. 26;/Madhu Nagar, Near T.A. Camp, Kota Junction. == -
o *’_-Presently working as Loco Pilot at Kota Division, WCR. - = -
-8, Baljnath Uniyal son of Shri Satya Prakash Unlyal aged‘-—,‘-" e
-~ " about:40 years re5|dent of C/o Ishwar Das: Ferwani,
. House' No. ‘280, Block No. ‘9, Rangpur- Road No. 6, -
' Dadwada, Kota: Junction. Presently worklng as Loco.::{;-l?v-
.. TUPilot . at Kota:Division, WCR.": L e
9. Arjun Singh.'son of Shri- Ganesh Ram aged about 41 - o
- years, resident - “of Machis Factory; : Vmayak Lane, : . :
' ",Dadwada ‘Kota Junction:. Presently workmg as Loco.
. Pilot at Kota Division, WCR. ' :
10-._ Mahendra. Pratap- Singh son of Shri. Harlnarayan
‘aged about 45 years, resident of House No. 95,.Street .. - =
~'No. -4, Chopra Farm, Kota Junction. Presently workmg SR
... as Loco Pilot at Kota Division, WCR o Co
) 11. RaJendra Tripathi- son of Late Shri Harldutt Trlpathl I
~ “agedabout .41 years,. resident of:-K-2, Satakshl*
" Tanwar, Arya Samaj Road, BhlmganJ Mandi Thana, == ©.
- Kota .Junction, Rajasthan. Presently workmg as Loco e
-Pilot "at Kota Division, WCR. : :
' '12_. Sanjeev. Dwivedi. son -of Shri Anand Swaroop Dube SR
' aged about- 43 years, resident. of Ravi“Vihar," Mala- "= -0
Road, Kota Junction, Rajasthan.. Presently workmg as
Loco Pilot at Kota Division, WCR. ' B
o 13 -Meer Hasan ‘Ansari son of Shri MaJnu Mlan, aged“;“
~-about 42 years resndent of Pratap Colony, Street No. -~ "
3, Rangpur Road, Kota Junction, RaJasthan Presently»_l-
- working as Loco Pilot at Kota Division, WCR. - e
~14. Sushil Kumar Maurya son of Shri Pyare Lal’ Maurya =
_ aged “about® 41 ‘years, .resident. of House No.- 100, -
- Riddhi -Siddhi Nagar, Rangpur Road, Kota Junctlon, R
" Rajasthan. Presently workmg as Loco PI|Ot at Kota RRE
- . Division, WCR.. - ~
© 15. -Ganpat Lal Pareek son of Shl’l Banshn LaI Pareek- o
aged about 45 vyears, resident’ of House No. 999, - .
Pareek Sadan, Street No 4 Aadarsh Colony, Chopra o




| o 12
._OA 602/2013, 0A 630/2013 with MA.No. 440/2013
- OA 638/2013 with MA 446/2013, OA 6422013 with -~~~ ' . """ "
" . MA No. 450/2013, OA No. 655/2013 with MA- 44212013, T
" OA No, 656/2013 with MA 443/2013, OA 657/2013 with.~ .~ -
. MA 444/2013, OA 658/2013 with MA 445/2013 and -
- OA 73172013 with MA 449/2013" .

Farm, Dadwada, Kota Junctlon Presently workmg as

| Loco Pilot at Kota D|V|5|on WCR

‘_._,(By Advocate Ms. Kavita Bhatl) S | i-

Versus SR

1 Unlon of Indla through the General Manager Western _

- .. . Central Railway, Jabalpur. .
.2, The Secretary (Estt.), M|n|stry of Rallway, Rallway Board
' - ".“'Rail.Bhawan, New Delhi. .. .~
'3, The Deputy Director, Pay Commlssmn V Mlmstry of
" Railway, Government of India; Railway Board, New Delhi.
. 4. The Senior Divisional Personnel- Officer, Western Central
Ranlway, DRM Ofﬂce, Kota. R :

R Re_spon'de‘nt-s
i | | _,_(B‘y_g_iAdﬂvocate':,;.AMn_LP,-_K.' Sharrna)'_, _"-
;""‘39'.- -;ORIGINAL APPLICATION NO 731 2013

ce | ‘WITH - i
--stc APPLICATION No 449 2013 -

o Yogesh Kumar learl son of Shr| Brljklshore learl aged _

"",about 48 years resident of A-19; ‘Aadarsh Colony, J.N.

-/ “Marshal Mala Road, Kota-Junction.: Presently: worklng as

L | Loco Pllot at Gangapur Clty, Kota DIVISIOI"I WCR

---—(By Advocate Ms Kavrta Bhatl)

Versus

- 3":‘;:;_.1 Umon of Ind|a through the General Manager,.Western '

fCentraI Railway,-Jabalpur. -

The Senior. Divisional-Pefrson
Ral_lway, DRM'Ofﬂce Kota.-

. (By Advscate: Mr: PiK: Sharma)

....Applicants ‘

- ....Apphcant

2. The Secretary“(:Estt ), Mmlstry of’Rallway, Rallway Board » e
_‘_I'he Deputy '?;Dlrector,' 'Pay» Commssnon V M|n|stry of o

iRal_Iway, Government_of India, .-'Rarlway Board, New Delhi. .
I"-Ofﬁcer, Western Centraly

".'R:é'époqiaéhts .



o OA 602/2013 OA 630/2013 wnth MA No. 440/2013
" 0A 638/2013 with MA 446/2013 OA: 642/2013 with ..
. MA No 450/2013 OA No"'55/2013 w1t 4MA 442/2013 '

asa lead case '_"f"

:are bemg deaded by a common order Fo,r tthe_ sake of'."'_

;’_‘H_Sharma & Others vs Umon of Ind|a & Others) are belng taken |

2 The Iearned counsel for the partles agreed that thef?

T The brlef facts of the OA are that the appllcants were_"::}“

'-""_:,"appOInted as ASS|stant Drlver m the Loco Runnlng Department-

,i, Anext f|nanC|aI upgradatlon on satlsfactlon of the crltena Iand

‘ f:-'-;vfaforesald- OAs th: efore” thh;the consent of the" partles they.:

:.jconvemence the facts of OA No 602/2013 (Papendra Kumar'_

-i:f_fcontroversy mvolved in the present OA |s covered by the order .
of. this Trlbunal n OA No. 468/2011 (Harbans Lal Verma vso

Unlon of Indla & Others) and other connected matters decnded."7:_'3;:":{""

'-‘-'ifj‘?f:and after appearlng m the selectlon process the apphcants'."'fffiff;‘_. S
 were. then selected and promoted to the post of Goods Drlver s
'-»'After lmplementatlon of the S|xth Central Pay Comm|55|on the S
'_.appllcants drawmg pay in. the PB 2. Rs. 9300 34800 W|th a
: :Grade Pay °f RS 4200/ w.e. f. 01 o1. 2006 The apphcants were:‘ SO
" '»drawmg the grade pay of Rs 4200/— |n PB -2 consequent to‘- "

g ;A' _thelr pay reV|SIon w.e. f. 01 01 2006 and were entltled for thelrf' R

down under the Scheme and were granted thesc,next hlgher_._'-:;.



OA 602/2013 OA 630/2013 W|th MA No. 440/2013

" OA 638/2013 with MA 446/2013, OA 642/2013 with.
..MA No. 450/2013, OA No. 655/2013 with MA 442/2013
OA No. 656/2013 with MA 443/2013, OA 657/2013 with_-
-MA 444/2013, OA 658/2013 with MA. 445/2013 and
OA 731/2013 wnth MA 449/2013 .

grade pay of Rs 4600/- in PB 2 vnde order dated 31 01 2012

O " (Annexure A/6)

4 The- respondent no— 4 has |ssued the |mpugned order-‘
| dated 26 07 2013 and have stated the ﬁnanC|aI upgradatlon of
the apphcants to be the thnrd and the Iast fmanc1a| upgradatlon |
on the ba5|s of the |mpugned Ietter dated 28 06 2012

(Annexure A/3) WhICh stated that the promotlon earned by the

applucants from ALP II to LPG d|rectly was a one t|me

the llne of AVC nor m the recrwtment rule of Loco P|Iot
Category Th|s specual dlspensatlon was granted due to ‘non-
avallabnhty of the Shunters and as such as.a. result of such

dlspensatlon the concerned employee has progressed to two i |

exemptlon due to shortage of the Goods Guard nelther fall in - .

":f '. next hlgher grades as per the cadre hlerarchy, hence |n such e

sutuatlon the employee should be treated as havmg earned two o

? a - '~,-\~f|nanCIaI upgradatlon of the appllcants mto the second fmancnal

ie ,I::'upgradatlon

: | appllcants lnto the th|rd -'ﬁna""

promotlons Thus the respondents have converted the ﬁrst D

upgradatlon and the wsecond jﬂnancnal upgradatlo‘n ?-Off-f.fthe |
thus has Ilmlted BER

the scope Of further flnanC|a| upgradat|o:".fof th appillcants ina Car



. OA 602/2013 OA ‘630/2013 w1th MA No 440/2013
. 0A 638/2013 with MA 446/2013 OA 642/2013 wnth

| "the MACPS. In—the"grade;payv__:_of"’Rs 4600/ and reﬁxmg the Day.-j": o

O 'of the ap.pllcants in the Grade Pay Of RS 4200/' =

» Bemg aggneved by the ofﬂce order dated 26 07 2013 :
(Annexure A/1), the appllcants have flled the present OAZ_'-f
o .praylng for the follownng rehefs - . '

L ;'-“(1) . By an’ approprlate order or d|rect|on relevant;i"
'records pertainingto grant . of the' second/third
-~ financial  upgradation’ under the MACPS. in vafious.:
... . other divisions pertaining:to Guard and Drivers.
(ii) .. By an appropriate order or’ direction the |mpugned
DU ;.order dated 26.07.2013. ISSUEd by the ‘Tespondent .
. 'no..5 may kindly: be quashed and set aside with all"-
. the consequential-benefits to the applicants. = .
- (i) By an appropriate order or direction the impugned-,
.o order’ dated28.06.2012 and: the -order . dated
- 13, 12 2012 may. also. be quashed and set asnde L
(iv) - By ~appropriate order --direction - “the
- respondents may. - be dlrected not to- take any i
- .~ further action for recovery etc in pursuance of -the -
- order dated 26.07.2013.
" (v)- "By -an_appropriate . order or dlrectlon necessaryf_ﬁ'-;
.~ directions may: be given to the. respondents tore-. .
- fix- the -pay .of the appllcants in PB-2 Rs.9300-"
34800 plus  Grade -Pay - of Rs. 4600/-- W|th all ’
' ".consequential benefits as. per law. - :
- (vi) -Cost of the application mayalso kmdly be awarded
o _to the poor apphcants and s SRS S

' .Any other order or- dlrectlon wh|ch ’thIS Hon'ble

. Tribunal déems fit ‘and proper.may also kindly. be = - -

. ,'-_-passed in® favour ‘of ‘the applicants |n the Iarger I
- .."|nterest of the equ1ty Justice_and law. o




S --_'.OA 60212013, OA 630/2013 with MA No. 440/2013, g
- OA 638/2013 with MA 446/2013, 0A 642/2013 with :*© - “m.=0 oo -
" MA Nox 450/2013, OA No. 655/2013 with MA 442/2013,-- SRS |
- ' _OA No. 656/2013 with MA 443/2013, OA 657/2013 with R ‘
© . MA 444/2013; OA 658/2013 with MA 44572013 and . T -
© . 0A 731/2013 with MA 44972013 ° S S

. 8 On the other hand the respondents have ﬂled thelr .

v -:»f'-._',.eply In thelr reply, the respondents have stated that based o

on the recommendatlons of the V CPC government decuded toi— -
"‘;fv.:-lntroduce Assured Career Progressnon Scheme (ACP Scheme)
WhICh has been dewsed as a ‘Safety Net’ to deaI Wlth the
problem of - genume stagnatlon and hardshlp faced by the';.'- "

i '[_'"..-employees due to lack Of adequate promotlonal avenue

Subsequently based on the recommendatlons of Slxth Central

6

{”"'J“_A_Pay Commussmn ACP Scheme has been mod|f|ed named as:_-" =

: *'55'-:Mod|f|ed Assured Career Progressmn Scheme (MACP Scheme) .
and lmplemented W|th effect from 01 09 2008 Ewdently, the

~;,.".".‘|nstruct|ons relatmg to regulatlons of MACP Scheme has to be

"'f"-ffi'-_'"fthe scheme and any order or. lmplementatlon beyond pollcy

""'-ff'"i_ffperspectuve and scope wouId be

didous.

-j;-f"};v"flnterpreted |n consonance wnth pollcy perspectlve and scope of' o

lther reasoned one nor' o




S RTINS o (LU PRI

-'per recr ,:tment rules shall be cou'nted for the purpose Of MACP

. 'ﬁ'ﬁf?“"---stagnatlon but the case of promotlon ln same grade pay and |

- promotlonal avenue and therefore, loglcally the beneflt allowed

- -. - 0A 638/2013 with MA. 446/201_3 OA. 642/2013 w1th
el ':;MA No. 450/2013 OA'~N 655/2013 wnth*'MA 442/2013,'.»

: --.promotlonal post |s |n the same grade pay is not the case of

.'A'therefore not entltled for fmancnal upgradaltom under the
AffScheme The mstructnons regardlng grant of flnanC|al up»
- gradatlon under the Scheme |n respect of the employees m
.-'feeder grade of a. cadre/category where promotlonal post also'-'-..-
‘:happens to be m same grade pay, been |ssued V|de Board s

letter dated 13 12 2012 whnch stlpulates that ﬂnanCIal‘”;

MACP Scheme would be granted |n same grade pay Reasonng; :

"hardshlp faced by the employees due to Iack of adequate‘

OA 602/2013 OA 630/2013 WIth MA No 440/2013 R

Scheme It |s f_or"'the reason that the case of employees‘f__’_."":‘-_- :

:'_:earnlng promotlons,as per thelr cadre hlerarchy, though the-f:'f_?-;-i_f_“_:;_:.,\; |

rupgradatlon under ACP/MACP Scheme cannot to be a hlgher_'
grade pay than what can be allowed to an employee on hlS )

normal promotlon In such cases fmancnal up gradatlon under_;ai'. S

of -this mstructlon l|es in the fact that the ACP/MACP Scheme'

has’ been mtroduced as deV|ce to m|t|gate the stagnatlon and_*f:'-v-: SRR




accrued to employee normaI promotlon.- L b

OA 602/2013 OA 630/2013 with MA No 440/2013

.~ OA 638/2013 with MA 446/2013, 0A 6422013 with- . - . .-
" 'MA No. 450/2013, OA No. 6552013 with MA 442/2013,
- OA No, 65612013 with MA 443/2013, OA 657/2013 with - .

- MA 444/2013 OA 658/2013 with MA 445/2013 and
e OA 731/2013 thh MA 449/2013

N ,under the ACP/MACP Scheme cannot be more that what would

11 -The financial upg'ra'dauon.f under ACP/MACP Scheme
',_.‘_-cannot be to a hlgher grade pay than what can be allowed to |
;}:an employee on. h|s normaI promotlon and that in such cases
the ﬁnancnal upgradatlon under MACP would be granted to the'
’--_-..-‘-.-'_'ﬁsame grade pay To th|s effect necessary cIarlflcatlon has been

-.'|ssued vude Board s |etter dated 13 12. 2012 (Annexure A/2)

| __1 The respondents have stated that the appllcants |n the_
'_-_'":;";'present OA - belong to: Loco P|Iot Category Their cadre

f___h|erarchy and the pay structure is quoted below -

18 -

| DESIGNATION B TGRADE PAY.. AND _PAY |

R ' “--;'j“f BAND |
; -LOCO PILOT (MAIL) e ep 4200, PB. 9300 34800
e S - Addl.

| PLUS: -'Rs. 1000

“|'ALLOWANCE

o ._Loco PILOT (PASSENGER)

desLPP

"I;LOWANCE ;

| 6P 4200, PB. 9330 34800___ T
‘PLUS! " RS Add. |

‘ "‘;'__}%»_,;LOCO PILOT (GOODS) 1._Gp 4200, pB 9300 34800- .

i.e. LPG -

_Loco PILOT (SHUNTING*

3 GP-"-42_00 ._PBi?'9300 34800‘ 1

-:Gp;'24_00;'-RB:i;sz'o'o}éozop_- .




'fi;;_;”'allowed them second fmanual upgradatlon under MACP

”‘ff‘}Subsequently, in consultatlon w1th the Rallway Board 5 offlce |t
L ;_’two stage h|gher grade as per cadre hrerarchy/AVC |t has t
}-:,ffrom Rallway Board s offlce the grant of Grade Pay of'_".
Rs 4600/ “as second flnancral up gradatlon was modrfued andvi
';L;treated as thll‘d fmanC|al upgradatlon under MACP Scheme
14 The respondents have further submltted |n thelr repIy--'
B fthat promotnons earned |n the post carrylng same grade pay in

-‘ -i_the promotlonal h|erarchy as per recrurtment rules shall be_f

;f|nanCIa| upgradatlon was found erroneous and therefore

~OA 602/2013, OA630/2013 with MA No. 440/2013; ST
- . OA 638/2013 with MA 446/2013; OA 642/2013 with.
- “MA No.450/2013, O} A 443

’"‘::‘.E-'t__e;appllcantsa.a._;..,got elevated to two stages hlgher post an

| '_:was cIarlfled that smce such employees have progressed to

counted for the purpose of MACP Scheme as the appllcants
s .{ promotlonal post was also |n the same grade pay of Rs 4200/— IR

'-grant of grade pay of Rs 4600/ to the apphcants has erred._«._u::';:.--. -




SRS OA 602/2013 OA 630/2013 w1th MA No 440/2013
o OA 638/2013 with MA 446/2013 OA 642/2013 ‘with -
- 'MA No 450/2013, OA No. 655/2013 with MA 442/2013,:1
.. OA No. 656/2013. with MA. 443/2013, OA 657/2013 wnth :
~ “MA 444/2013,. OA 658/2013 with MA 445/2013 and ‘
s '-OA 731/2013 WIth MA 449/2013 T

o had to be rectlfled Therefore, any chaIIenge by the apphcants

-_ﬂ-»__'_-;'to th|s rectlflcatlon has no force and the actlon of the

and therefore |t |s bere " of merlt

I ~'respondents IS accordmg to the prowsmns of Iaw/rules

: 15 Forther, apphcants clalm for grant of hlgher grade pay,
- 5.-‘-h|gher than the Grade pay of the promotlonal post WI||
}::mtroduce a senous anomaly to the extent that the employees 3
who has earned promotlon to the next hlgher post |n same?‘
"‘, :'i__grade pay and shoulderlng respon5|b|hty of that h|gher post' ';

o .'~.‘_::would remaln same grade pay as they had earned promotlon'-
.".'.’E."j-:whlch has to be reckoned for the purpose of MACPS as per
L ;'AA._?::‘.Para 8 of the Annexure to po||cy |nstruct|on dated 10 06 2009"
'-";'kfi.:‘.::where as those employees who could not get promoted to
hngher post and are shouldenng respon5|b|hty of Iower post

| ft'-{twould be drawmg hlgher grade pay Def|n|tely th|s is not the

% _:”:tkobjectlve of MACP Scheme and thelrefore |s not m ntalnable -

jThus the appllcants have f||ed___ he present OA WIthout proper

; -~appreC|at|on of the pollcy obJect|ve and scope of MACP Scheme L

“The applicants;have filed. the rejoinder




. "Unlon ;ff;:Indla'&*:»thers) and other connected matters deCIdedf'?'.;?

- ':‘**"“,.On 11 07 2014 ~__.The Iearned counsel for the respondents also‘_

”~'i>~-a-.-,app||cant that the controversy InVOIVedt‘:.f

L other connected matters decnded on 11 07 2014

’-*f:;'t-.f:}'-tdeaded on 11 07 2014 thls Trlbunal consndered the decnsnon of":"

: :.’-Earnakulam in OA No. 484/2011 decnded on. 22 02 2012 (AII

- 0OA 602/2013 OA 630(2013 Wlth MA No 440/2013, R
. O0A 638/2013 WIth MA€446/2013, OA 2/2013'with:':
- M. y 1. A‘442/2013

agreed Wlth the submnssnons of the'-'learned counsel for the:

|n these OAs
squarely covered by the order of th|s Trlbunal |n OA No '_

’ 468/2011 (Harbans Lal Verma vs Umon of Indla & Others) and

20 Wh||e deC|d|ng the OA No 468/2011 (Harbans Lal Verma

4"-7’“vs Un|on of Indla & Others) and other connected matters_

the Central Admmlstratlve Trlbunal Earnakulam Bench '_'.-i';

_{ .Indla Loco Runnlng Staff Assocnatlon & Others vs .vaon
: of Indla & Others and other connected matters)- It also_;f-'_
consndered the order passed by the Central Admlnlstratnve
B :Tnbunal Allaha'bad Bench Allahabad in OA No 1241/2011-:‘-'*.:‘;‘7-"*‘
,,:._(Sachchldananda Ram & Others vs Unlon of Indla &

Others) The Trlbunal aIso onsudered the Judgment of the -




| IOA 602/2013 OA 630/2013 W|th MA No. 440/2013

A 6382013 with MA 446/2013, 0A 64272013 with . ol
" MA No. 450/2013, OA No, 655/2013 with MA 442/2013, - - .~ .~ = "= .-

" OA No. 656/2013 with MA 443/2013, OA 6572013 with =~
MA 44412013, OA 688/2013 with MA 44572013 sind

Lo -OA 731/2013 thh MA 449/2013

",Hon’ble ngh Court’ of AIIahabad i Wr'it--fiPetition" No.

-118244/2013 deC|ded on 19. 07 2013 (Unlon of Indla through

| G M E C. R. & Others vS. CAT & Others), WhICh upheld the = -

B ’__' '._..,',order of the Central Adm|n|strat|ve Trlbunal AIIahabad Bench _

"-..fAIIahabad passed in - OA No.. 1241/2011 Sachchldananda

'-'.-_,»Ram & Others vs. Unlon ‘of Indla & Others) It also

g '_.-;:‘-conS|dered the Full Bench order of the Central Admlnlstratlve

.;-"'."Trlbuna| Jodhpur Bench Jodhpur |n OA No 58/2006 decuded "
7 n 22.05. 2014 (Naresh Pa' 5'“9“ vs. Union of I“d'a &
Others and other connected matters) whereln in was held

- ~ffl.'that _the post of Passenger Guard 1S not a promotlonal post for S

- _.'.-..';the post of Senlor Goods Guard smce both posts are |n the -
‘:._Y__;‘,.”:'same pay scale After consndermg aII these orders and

| '?*_.,;]udgments the Trlbunal in Para No 20 & 21 of OA ‘No.

-":'._‘4-;';Others vs. Umon of Indla & Others) has held as. under -

“20 Therefore Jin’ “view.- of-_-v_"ve.the d|scussmns made -
:__.herelnabove the respondents are directed: to decnde the * .
case ‘of “all :the applicants before us in the. light of the ..
'udgment _of"the,};Hon’ble ngh Court of Allahabad dated AN

22

71';._;;;468/2011 deCIded on 11 07 2014 Sachchldananda Ram & .- °



0A 602/2013 0OA 630/2013 thh MA No 440/2013 ‘
. 'OA'638/2013 with MA 446/2013, OA 642/2013 w1th S
~~ ..MA No. 450/2013 ‘OANo. 655/2013 with:MA: 442/2013 o
. . OA No 656/2013 w1th MA
- '-QMA 444/2013 OA 658/2013

W"“.-f-_j.:already been deuded by thlS Trlbunal vnde A_order datedf-;‘_,

" 'above the followmg d|rect|ons are lssued to the respondents m_-i_- e

)

{3/2013, OA 657/2013 w.th::_i,_‘_'f s
ith’ M 445/2013 and- -
0A 731/2013 with MA 449/2013 S

MACR_ afresh as per:'the.idlrectlon glven 1'Para ‘20 of this

{,-“__'11 07. 2014 in OA NO 468/2011 (Harbans Lal Verm‘a vs Unlong A

of Indla & Others) and other connected matters as statedf",:

o the present OAs -

- v-v'Therefore in view. of the dlscussnons made heremabove ERC
" “the respondents -are directed. to decide the case of all thef"_??":f_f_’ S
' apphcants before-us. in the: Ilght of the Judgment of the =i
‘Hon’ble High - Court of Allahabad: dated-- 19.07.2013 .
passed.in WP No.’ 18244/2013 — Union of India through i -
~ G.M., ECR and Ors. vs..C.A.T."and Ors.. (supra) .and’ pass[}_v{,_e:.v
'a fresh reasoned and speaking ‘order expedltlously butiin
“any case not later than-a period of three months from
the date of recelpt of a copy. of this order. SRRt

SR However, |t is made clear that th|s exerCIse shaII bex

- subject to the final outcome: of the SLP filed by the UOI-
. -against the. ‘order .dated 19.07. 2013 “‘passed’ by -the
- *Hon'ble High Court of Allahabad in WP No. 18244/2013.

22 Whlle decndmg the case of the. applicants in the presentlA -

OA the respondents shall also decide that promotlon gvento -

'the appllcants from the post of Assnstant Loco Pllot to the post

of Loco Pilot . Good would be counted as one promotlon or
would be counted as two promotlons because the appllcants"f?jf_f'»:.-y-.-i

never worked elther in the post of Loco PIIOt Shuntlng Grade II_ e W

 or Loco Pilot Shuntmg -1 nor they have ever promoted on these i

posts even for a day The learned counsel for the apphcant had -

argued that the apphcants were promoted to the post of Locoi e

. i"'




. OA 602/2013 0A 630/2013 with MA No 440/2013, _ ,' ;-
. 7 OA638/2013 with. MA 446/2013, OA.642/2013 with .-~ . *
.- MA’No: 450/2013, OA No. 655/2013 with MA 442/2013.‘., DRI
""" OA No..656/2013 with MA 443/2013, 0A 657/2013 with *_ """
© " MA 444/2013, OA 658/2013 with MA 445/2013 and - .
;.-"OA 731/2013 with MA 449/2013 S

j"-'PI|Ot Goods because of one t|me exemptlon glven due to

\ e shortage of Goods Guard and after appearmg in the selectlon ‘

'-:‘?'igof Goods Drlver, therefore |t cannot be sald that the appllcants

N earned two promotlons

23 In V|ew of the above observatlons and d|rect|ons ‘we

; . have not gone |nto the ment/controversy W|th regard to the

'{:'{_ACP/MACP Scheme cannot be to hlgher Grade Pay than what

- ;-_},_.an be aIIowed to an employee on h|s normal promotlon The

"_’-_.'-T":-’-'_respondents may examme whether the C|rcular dated

13 12 2012 |s apphcable |n the case of appllcants If the )

o respondents come to the concIuS|on that the Grade Pay of the

-"»"":r";_'apphcants can be rewsed on the baS|s of the cnrcular dated |

4

SR ‘;_process, the apphcants were selected and promoted to the pOStf

| }‘r'-:-lmplementatlon of the Clrcular dated 13 12. 2012 (Annexure.

A/2) Wthh provnde that"the ﬂnancnal upgradatnons under ‘-

13 12 2012 then whether any recovery can be made from

appllcant |n V'eW Of ‘the Judgment‘of' the Hon’ble Sup,reme U

Crt n"_the case o;"St'v’te f unja _and“"" “thersf'_s Raflq-.*‘




- OA 602/2013 OA. 630/2013 WIth MA No 440/2013, : ’
.OA 638/2013 with MA 446/2013 :0A 64212013 with

. .MA No. 450/2013 OA No 655/2013 WIth MA 442/2013
S OA ‘No. 656/2013 wnth MA 443/2013 OA 657/2013 wnth

. '_25 The mterlm rellef granted m favo"ur of the appllcants |n_" a gt

"-"*-ﬂ_{"i;:’all the OAs shall contmue agamst the recovery from the--

lappllcants tl” the respondents deC|de thelr case about the_‘.
-grant of MACP afresh as per the dlrectlons glven |n Para Nos .

"_21 22 and 23 of the order

26 With these observatlons and dlrectlons all the aforesald' T

| ""'-OAs are dlsposed of wrth no order as tO COStS

27. In view of the fact that MA No. 441/2013 ﬂled by the":

respondents in OA No: 602/2013 for deletlon of” respondentsl,:"..:?%?"'

nos. 2 &3 from the array of partles has aIready been reJected'-'i- A

'/-by the Trlbunal V|de order dated 12. 02 2014 therefore, _MA No. s

44072013 in 0A No 630/2013 MA No 446/2013 in OA No. f
’:‘638/2013 MA No 450/2013 in OA No 642/2013 MA No.
| 442/2013 in OA No. 655/2013 MA No 443/2013 in OA No.._f'
'A656/2013 MA No. 444/2013 in OA No 657/2013 MA “No.

445/2013 in OA NO 658/2013 and MA No 449/2013 in. OA No.j.

731/2013 flled for deletlng respondents nos. 2 & 3 from the B

array of partles are also re]ected

LA l T




"~ OA 602/2013, OA 630/2013 with MA No. 440/2013,

L6

OA 638/2013 with MA 446/2013, OA 642/2013 with

* MA No.:450/2013, OA No. 655/2013 with MA 442/2013, s
"OA No..656/2013 with MA 443/2013, OA 657/2013 w:th L
MA 444/2013, OA 658/2013 with MA 445/2013 and o

_ 'OA 731/2013 wnth MA 449/2013 ‘ ,

_ 28 The Reglstry is: dlrected to place a certlﬂed copy of thls

\- order m the flles of other connected matters

A G e w\’vv A

f-(SMT CHAMELIMAMMWDAR)  (ANIL KUMAR)

* MEMBER (3) e MEMBER (A)

f.Ap&n‘




